ITEM NO.1725 COURT NO.13 SECTION XVII

SUPREME COURT OF INDIA
RECORD OF PROCEEDINGS

MISCELLANEOUS APPLICATION Diary No. 21010/2022 in CA No.8068/2019

DARSHAN GANDHI, EX DIRECTOR LOK HOUSING AND CONSTRUCTIONS LTD
Petitioner(s)

VERSUS
USV PRIVATE LIMITED & ANR. Respondent(s)

IA No. 93324/2022 - CLARIFICATION/DIRECTION
IA No. 93323/2022 - INTERVENTION/IMPLEADMENT IA No. 36460/2024
INTERVENTION/IMPLEADMENT)

Date : 18-04-2024 This matter was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE RAJESH BINDAL
[IN CHAMBERS]

For Petitioner(s) Mr. Sanjay Kapur, AOR
Mr. Surya Prakash, Adv.
Mr. Arjun Bhatia, Adv.
Ms. Mahima Kapur, Adv.
Mr. Shubhayu Roy, Adv.
Mr. Rohit Dutta, Adv.
Ms. Priyata Chakraborty, Adv.

For Respondent(s) Mr. Vikas Mehta, AOR

Ms. Anjali Sharma, Adv.
Ms. Shagun Matta, AOR

UPON hearing the counsel the Court made the following
ORDER

Learned counsel for the applicant submitted that in view

of the subsequent developments which have taken place after the

application was filed, the prayer made therein has been rendered

infructuous.
. o The  Miscellaneous  Application is  dismissed as
‘Zidfructuous.
(GEETA JOSHI) (VEENA RANI NAGPAL)

SENIOR PERSONAL ASSISTANT COURT MASTER (NSH)



